OPEN COURT

CENTRAL ADMINISTRATIVE TRIOBUNAL
ALLAHABAD BENCH : ALLAHABAD

Original Application No. 1303 of 2005,
Allahabad, this the 10™ day of November,2005.

Hon'bie Mr. AK. Bhatnagar, Member-J

Hen'ble Mr. A. K. Singh, Member-A

Nirmal Kumar Srivastava,
Son of Shri Hari Narain Srivastava,

~ Resident of House No.99/1,

Hazaraana, Bara Bazar,

District Jhansi.

Pin Code No.2840G02. ....Applicant.
(By Advocate : Shri R. K. Mishra)

Versus

y. The Union of India, through the General Manager,
Northern Central Railway, allahabad.

2 The Divisional Railway Manager (Kamik),
Northern Central Railway, Jhansi.

3. The Senior Divisional Engineer (Diesel Loco),
Loco Shed, Northern Central Railway, Jhansi.
....... Respondents.
{By Advocate : Shri Zafar Moonish)

"ORDER

According to the applicant while working in
Diesel Mechanical Grade.III, he appeared for the
trade test of Diesel Mechanical Grade.IT and was
declared passed by order dated 30.1.1990 issued by
Divisional Railway Manager (P) Jhansi ({filed as
Annexure-A-7} in which the name of the applicant is
ghy 8. NG 33 Thereafter, the ' applicant was
promoted to Mechanical Grade.IT in the pay scale of
R5.1200-1800 (RPS) by order dated 11.7.1990, issued
by Divisienal' Railway Manager (P} Jhansi (filed as

Annexure-A-8). As per counsel for the applicant,
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